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(») the names of persons who got State 
Film Awards during the last ive years; 

(b) whether it is a fact that cash •wards 
were given to some film stars and film 
producers during that period and 

(c) if so, the details thereof and the 
reasons for giving them caj;h awards? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) A statement is 
placed on the Table of the Houje. [See 
Appendix LXVII, Annexure No.  105] 

(b) Cash pri2es were awarded to 
the producers, directors and certain 
categories of technicians. No cash 
twards were given for acting. 

(c) The statement laid on the table 
of the House contains the details 
asked for. The object of these awards 
is to encourage the production of 
films of a high aesthetic and techni 
cal standard and of social, educational 
and cultural value and to create a 
healthy competition between creative 
lilm makers. 

 

t [APPOINTMENT      OF      TRANSMISSION 
EXECUTIVE IN A.I.R, ON AD-HOC BASIS 

1548. SHRI PITAMBER DAS: Will the 
Minister of INFORMATION AND 
BROADCASTING AND COMMUNI-
CATIONS be pleased to state: 

(a) the procedijfe adopted for mak 
ing appointments to the posts of Pro 
gramme Executive in the All India 
Radio on an ad-hoc basis; 

(b) the number of Transmission 
Executives who were appointed as ad 
hoc Programme Executives after they 
had served for four years only in the 
former post; 

<r) the number of Transmission Executives 
who have not been given an opportunity to 
serve as ad hoc Programme Executives even 
after having served in the former post for 
eight years; and 

(d) the reasons for not promoting the 
employees referred to in part (c> above?] 
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(d) One of them was promoted and given a 
posting as Programme Executive but she did 
not accept it. Promotion of another has been 
ordered but the person concerned is on leave 
and has not joined as yet. Orders promoting 
the remaining four are likely to be issued 
shortly. The delay is du» to administrative 
reasons.} 

tlTHE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJ-RAL): (a) Ad hoc 
appointments to the posts of Programme 
Executives have been made in o^der of 
seniority in the cadre of Transmission Execu-
tives, except in six cases where relatively 
junior Transmission Executives had to be 
promoted to meet local and linguistic 
requirements, 

(b) Seventy seven. This figure includes 
26 Transmission Executives who had served 
for more than 8 years at the time of their 
promotion as Programme Executives. 

(c) Six. 

t [COMPLAINT AGAINST    THE     STATION  

ENGINEER A.I.R.  AT    SANGLI    STATION 

1549. SHRI PITAMBER DAS: Will the 
Minister of INFORMATION AND 
BROADCASTING AND COM-
MUNICATIONS be pleased to state: 

(a) whether ■ it is a fact that em 
ployees of the Sangli Station of A.I.R. 
submitted a number of memoranda to 
Government against the Station Engi- 

ion  during the previous 
year; 

(b) if so, whether any action has been 
taken on those memoranda so far;  and 

(c) if not. the reasons therefor?] 

†  English translation. 

 


